Orders ready for Pronouncement bn 01.07.2026

Combination: Shri Om Prakash Kant, AM & Kavitha Rajgopal, JM

2025 And 5659 & 5708 /Mum /2025

Sr. ITA No. Name Bench D.O.H. Author
No : '
1. | 5707, 5709, 5710 & 5711/Mum/ M/s. Bank} B 19.05.2026 AM

| of Baroda, i

r\fanJ

M. Ranganath Vittal
Senior Private Secretary




INCOME TAX APPELLATE TMBbNM, MUMBAI

Before Shri Vikram Singh Yadav, AM & Shri Rahul Chaudhary, JM

Pronouncement of order under provision to Rule 24(4) of the

Income Tax (Appellate Tribunal) Rules, 1963 by placing the

1 03/07/2026

result on the Notice Board or

Date of pronouncement ()%3.07.202’6

JUDICIAL MEMBER

Sl. | ITA No. - Assessee Bench | DOH . | Author
No _ ‘ : ‘
1 | 1052/Mum/2026 Industrial Energy Limited K 06.04.2026 AM
(RAHUL CHAUDHARY) e SINGH Y-
' ACCOUNTANT MEMB




Orders ready for Pronouncement‘ on 06.07.2026

Combination: Shri Om Prakash Kant, AM & Anikesh Banerjee, JM

[sr. ITA No. Name Bench | D.O.H. | Author
1 No
1. | 4155/M/2026 | Prakash Education - J(SMC) | 01.07.2026 AM
Society
2. | 8448/M/2025 Yash Distributors K(SMC) 01.07.2026 AM

N2
M. Ranganath Vittal
Senior Private Secretary




ORDERS READY FOR PRNOUNCEMENT ON 07.07.2026

Before Shri Challa Nagendra Prasad, Judicial Member and
Shri Makarand Vasant Mahadeokar, Accountant Member

Sr. Description Assessee’s Name Dt. Of Ben Author Remarks
No ’ ’ Hearing ch :
1 ITA No. Jeevan Jyot Cancer Relief & | 02.07.2026 B AM Allowed
- 4506/Mum/2026 Care Trust | ' '
2- ITA No. Interworld Digital Cinema 02.07.2026 B AM Allowed
4. 3943 to Pvt Ltd
3945/Mum/2026 , ; L
5. ITA No. - Karan Tushar Parekh 02.07.2026 B AM Allowed
4029/Mum/2026 L '
4. ITANo. Pandit Shri Gattulalji 02.07.2026 B AM Allowed
3923/Mum/2026 __*_Sansthan | ‘
ITA No. Late Bhagwanbhai 01.072026 & | B AM Allowed
1149/Mum/2026 | Kalyanbhai Kukadia and 02.07.2026
& Suresh Bhai Valji Bhai :
9483/Mum/2025 Kukadia

Dhananjay Kumar
Sr. Private Secretary




 Orders ready for Pronouncement on 07.07.2026
Combination: Shri Om Prakash Kant, AM & Anikesh Banerjee, JM

Sr. ITA No. Name }Bench D.O.H. Author
No |
1. | 8877/M/2025 ShipraVishal Bandish | J(SMC) | 18.06.2026 | AM

N

M. Ranganath Vittal
Senior Private Secretary




* IN THE INCOME TAX APPELLATE TRIBUNAL |
MUMBAI BENCH- ‘J(SMCY MUMBAI
BEFORE SHRI OM PRAKASH KANT, HON’BLE ACCOUNTANT MEMBER
: AND | -
SHRI ANIKESH BANERJEE, HON’BLE JUDICIAL MEMBER

List of orders to be_pronounced oh 08" July, 2026 (Wednesday)

Sr.No. | ITA Number | Name of Assessee Dateof |Bench |Author
' hearing

1 2231/M/26 | Samit Mahendra 02/07/26 | J(SMC) |IM
Kumar Shah o '

Saumya
Sr. PS
Mumbai, Dt : 07/07/2026 ‘




IN THE INCOME TAX APPELLATE TRIBUNAL

-~ MUMBAI BENCH- ‘A’ MUMBAI

BEFORE SHRI ANIKESH BANERJEE, HON’BLE JUDICIAL MEMBER

AND

SHRI BUAYANANDA PRUSETH, HON’BLE ACCOUNTANT MEMBER

List of orders to be pronounced on 08“? July, 2026 {(Wednesday)

Sr.No. | ITA Number | Name of Assessee | Date of | Bench | Author
‘ : hearing
1 3292/M/26 - -| ARKRAY 106/07/26 | A M
' | HEALTHCARE P. LTD. |
Saumya
~Sr.PS

Mumbai, Dt : 07/07/2026




Pronouncement List - I

Income Tax Appellate Tribunal, ;Mumbai Benches, Mumbai

Consolidated list of orders ready for Pronouncement on 07.07.2026

Before ShriC N Prasad, JM & Makarand V Mahadeokar, AM

18r No ITA No Name of the Asseessee Bench/ Date of
: : ‘ ‘ Author Hearing
1 | ITA [4506/M/26 [Jeevan Jyot Cancer Relief & Care Trust B/AM - 02.07.2026
3943 to e ‘ :
- IT ' 1C . Lo .07.
2-4 ‘A 3945/M126 | Interworld Digita “inema Pvt ’Ltd B/AM 02.,07.2026
5 ITA {4029/M/26 |Karan Tushar Parekh B/AM 02.07.2026
6 ITA {3923/M/26 |Pandit Shri Gattulalji Sansthan B/AM 02.07.2026
7 | ITA| 1149/M/26 |Late Bhagwanbhai Kalyénbhai Kukadia and B/AM 02.07.2026
8 | T [9483/M/25 |Suresh Bhai Valji Bhai Kukadia B/AM__[01.07.2026
Before Shri Om Prakash Kant, AM & Shri Anikesh Banerjee, JM
Sr No ITA No Name of the Asseessee Bench/ Date of
- Author Hearing
1. | ITA [8877/M/25 [Shipra Vishal Bandish J(SMC)/AM| 18.06.2026

ASSIST@J;%;ISTRAR

¢

e



Income Tax Appellate Tribunal, Mumbai Benches, Mumbai

Consolidated list of orders ready for Pronouncement on 08.07.2026

Before Shri Om Prakash Kant, AM & Shri Anikesh Banerjee, JM

Sr No ITA No Name of the Asseessee Bench/ Date of
- Author Hearing
1 ITA |2231/M/26 |Samit Mahendra Kumar Shah J(SMC)/IM| 02.07.2026
Before Shri Anikesh Banerjee, JM & Shri Bijayananda Pruseth, AM
St |ITA No Name of the Asseessee - Bench/ Date. of
Np : Author Hearing
1 ITA |3292/M/26 |Arkray Healthcare Pvt. Ltd. A/IM 06.07.2026

' ASSISTA.H;PSEGISTRAR

ég/f/
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